*I TEM NO. 112 COURT NO. 7 SECTI ON

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1456 OF 2005

JAYAMVA Appel I ant (s)
VERSUS

STATE OF KARNATAKA Respondent ( s)

Date: 15/03/2011 This Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE HARJI T SI NGH BEDI

HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
For Appell ant(s) M. A T.M Rangaranmanujam Sr. Adv.

Ms. Rani Jet hnal ani, Adv.

For Respondent (s)
M. V.N Raghupat hy, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List the matter on 29th March, 2011.

(KALYANI GUPTA) (VI NOD KULVI )
SR P.A COURT MASTER



